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New Statioa. bet,,_ BhorPlU' and 
PaDiIImra 

43~ SHRlMATI GEETA MUKHER-
JEE: Will the Minister of RAILWAYS 
be pleased. to state: 

(a) whether Government have re-
ceiVed any proposal for opening a 
new railway station between Bhogpur 
and Panskura stations of the South 
Eastern Railway in Howrah-Kharag-
,pur Division; and 

(b) if so, the steps taken by Gov-
ernment for sanctioning the same? 

THE MINISTER OF 
THE MINISTRY OF 
(SHRI C. K. JAFFER 
(a) Yes. 

STATE IN 
RAILWAYS 
SHARIEF): 

(b) Proposal for openin,g a halt/Bag 
.,~ion between Bhogpur and Pans-
~ stations was examined by South 
:Bafiem Railway but was not found 
~Y justified. 
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Caleutta MetropoJitaa Transport 
Project 

438. SHRlMATI GEETA MUKHER-
JEE: Will the Minister of RAILWAYS 
be pleased to state: 

(a) what is causing inordinate de-
lay in Metropolitan Transport Project 
work in Calc'utta; 

(Ib) whether it is a fact that diver-
sion of MTP engineering orders t<> 
parties belonging to regions other 
than West Bengal and the stipulation 
of global tender in weighty items are 
not only depriving engineering indus-
try in West Bengal of the t:-xpected 
boost, but also contributing to the-
delay; and 

(c) if so, whether the Railway 
Ministry is considering any remedial 
measures in these respects? 

THE MINISTER OF STATE IN THE' 
MINISTRY OF RAILWAYS (SHRI C. 
K. JAFFER SHARIEF): (a) The cons-
truction work of the Dum-Dum-Tolly-
ganj Rapid Transit line is progres~ 
according to the schedule and there Is 
no inordinate delay in this regard~ 

" '. _, 
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(b) and (c). The criteria for calling 
Of tendera on global basis or ot~rwise 
for this difllcult project is not based 
on any regional considerations but de-
cisions are taken purely on technical 
considerations taking into account the 
experience. competency and standing 
of the firms asking for contracts. In 
view of this, no remedial measures are 
considered necessary. 

Aadam.aIM_lnlAnd PaS!encer Serviee 

439. SMRr MANORANJAN BHAKT .. ~: 
Will the Minister of SHIPPING AND 
TRANSPORT oe pleased to state: 

(a) whether the Andaman/Main-
land passenger service is likely to 
collapse as m.v. ANDAMAL'1S and 
m.v. NANCOWRIE are likely to be 
out of service at any moment; 

(b) whether it is a fact that inspite 
Of many promises and statements by 
concerned authorities in the past the 
order of construction of m.v. BIK-
RAMADITYA to Moazagon Dock was 
nat; placed by the Shipping Corpora-
tion of India; if so, the reasons there-
for; and 

(C) if so, what action has been 
taken to replace both the vessels? 

THE MINISTER OF SHIPPI~G AND 
tANSPORT (SHRI A. P. SHARMA): 

,d) No, Sir. 

(b) No, Sir. The Shipping Corpora-
tion of India had placed an order on 
the Mazagon Dock Ltd. or construc-
tion of a passenger-cvm.car,go vessel 
VIKRAMADITYA as early as in June, 
1971. 

(C) The operational life of both m.v. 
Andamans and 8.S. Naneory has been 
extended by special survey of these 
vessell upto May, 1982 and Apri~ 1983 
teapeCti vely, and both these vessels are 
»erfonoin.r well. 

CollldrueUoa of a NatiOUl JDrhway 
In Bihar 

440. SHRI CHANDRA SHEKHAR 
SINGH: Will the Minister of SNIP-
PING AND TRANSPORT be pleased 
to state: Whether Government are 
considering to sanction construction 
of a National Highway from Mokamah 
in Bihar to F~rakka through Lucke-
s&rai, Jamni and Belhar? 

THE MINISTER OF SHIPPING AND 
TRANSPORT (SHRI A. P. SHARMA): 
No, Sir. Due to financial cc-nstraints 
and other priority considerations, the 
Government of India are unable to de-
clare any new road as a National High-
way. 
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